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an>

about:blank

Seventeenth Loksabha

Title: PAPERS LAID ON THE TABLE

I 3TEeT ; 379 U3 HT Ueel R Y S |

3geH Hev-2 o 4t . Rig oft

12.02'%hrs.

12.02% hrs

(Shri Rajendra Agrawal in the Chair)

... (Interruptions)

At this stage Shri Adhir Ranjan Chowdhury, Shri Sudip Bandyopadhyay,

Shri T.R. Baalu and some other hon. members left the House.

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS AND

MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (GEN. (RETD.) DR. V. K. SINGH):

Sir, | beg to lay on the Table:-

(1)

about:blank

1.

ii.

11l.

iv.

A copy each of the following papers (Hindi and English versions) under sub-section (4) of

Section 212 of the Motor Vehicles Act, 1988:-

The Motor Vehicles Driving (Amendment) Regulations, 2020, published in

Notification No. G.S.R.586(E) in Gazette of India dated 25" September,
2020, together with an explanatory memorandum.

The National Road Safety Board Rules, 2021, published in Notification No.

G.S.R.615(E) in Gazette of India dated 6" September, 2021, together with

an explanatory memorandum.

S.0.1655(E) published in Gazette of India dated 16" April, 2021 appointing
Joint Secretary (Transport), Ministry of Road Transport & Highways as the
“Designated Officer”, together with an explanatory memorandum.

The Central Motor Vehicles (Ninth Amendment) Rules, 2022, published in

Notification No. G.S.R.413(E) in Gazette of India dated 2" June, 2022,
together with an explanatory memorandum.

The Central Motor Vehicles (Tenth Amendment) Rules, 2022, published in

Notification No. G.S.R.479(E) in Gazette of India dated 28" June, 2022,

together with an explanatory memorandum.
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V1.

Vil.

viil.

1X.

X1.

about:blank

Xil.

X1il.

X1V.

about:blank

The Central Motor Vehicles (Eleventh Amendment) Rules, 2022, published in

Notification No. G.S.R.617(E) in Gazette of India dated 4t August, 2022,
together with an explanatory memorandum.

The Central Motor Vehicles (Twelfth Amendment) Rules, 2022, published in

Notification No. G.S.R.625(E) in Gazette of India dated 12" August, 2022,

together with an explanatory memorandum.

The Central Motor Vehicles (Thirteenth Amendment) Rules, 2022, published

in Notification No. G.S.R.640(E) in Gazette of India dated 18" August, 2022,
together with an explanatory memorandum.

The Central Motor Vehicles (Fourteenth Amendment) Rules, 2022, published

in Notification No. G.S.R.660(E) in Gazette of India dated 26" August, 2022,
together with an explanatory memorandum.

The Motor Vehicles Non Transport Vehicles Visiting India Rules, 2022,
published in Notification No. G.S.R.680(E) in Gazette of India dated g™
September, 2022, together with an explanatory memorandum.

The Motor Vehicles (Registration and Functions of Vehicle Scrapping

Facility) Amendment Rules, 2022, published in Notification No. G.S.R.695(E)

in Gazette of India dated 14" September, 2022, together with an explanatory
memorandum.

The Central Motor Vehicles (Fifteenth Amendment) Rules, 2022, published in

Notification No. G.S.R.703(E) in Gazette of India dated 15" September,

2022, together with an explanatory memorandum.

The Central Motor Vehicles (Sixteenth Amendment) Rules, 2022, published

in Notification No. G.S.R.714(E) in Gazette of India dated 20" September,

2022, together with an explanatory memorandum.

S.0.3896(E) published in Gazette of India dated 12" August, 2022 together
with an explanatory memorandum notifying extension in implementation of

norms for Wheel RIM.
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(2)

©)

about:blank

XV.

XVI1.

XVII.

XViii.

XiX.

about:blank

S.0.4143(E) published in Gazette of India dated g™ September, 2022
together with an explanatory memorandum notifying implementation of AIS

038 and AIS 156.

S.0.4144(E) published in Gazette of India dated 2nd September, 2022
together with an explanatory memorandum notifying constant speed fuel

consumption test for M and N category vehicles.

S.0.4567(E) published in Gazette of India dated 2gth September, 2022

together with an explanatory memorandum making certain amendments in

the Notification No. S.0.1365(E) dated 13th December, 2004.

The Central Motor Vehicles (Seventeenth Amendment) Rules, 2022,

published in the Notification No. G.S.R.797(E) in Gazette of India dated 10!

November, 2022 together with an explanatory memorandum.

The Central Motor Vehicles (Eighteenth Amendment) Rules, 2022, published

in Notification No. G.S.R.809(E) in Gazette of India dated 10 November,

2022 together with an explanatory memorandum.

Statement (Hindi and English versions) showing reasons for delay in laying the papers

mentioned at (1) above.

[Placed in Library, See No. LT 7846/17/22]

A copy each of the following papers (Hindi and English versions) under Section 10 of the

National Highways Act, 1956:-

S.0.3698(E) published in Gazette of India dated 4“1 August, 2022 notifying
user fee for the project of four and more lane section of Sangli-Solapur

section of National Highway No. 166 in the State of Maharashtra.

S.0.3727(E) published in Gazette of India dated g August, 2022 notifying
user fee for the project of four Lane section of Panvel to Kasu Section of

National Highway No. 66 (Old NH-17) in the State of Maharashtra.

S.0.4153(E) published in Gazette of India dated 5t September, 2022
notifying user fee for the project of Six-Lane Eastern Peripheral Expressway

(NH No. NE-Il) in the States of Haryana and Uttar Pradesh.
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about:blank

iv

vi

vii

viii

xi

Xii

Xii

about:blank

S.0.4350(E) published in Gazette of India dated 16" September, 2022
notifying user fee for the project of four Lane of Partur to Majalgaon
developed to two lane with paved shoulder/ 4 lane standards in the State of

Maharashtra.

S.0.4351(E) published in Gazette of India dated 16th September, 2022
notifying user fee for the project of four and more Lane of Narasannapeta to
Ranastalam section of National Highway No. 16 in the State of Andhra

Pradesh.

S.0.4366(E) published in Gazette of India dated 20th September, 2022
notifying user fee for the project of four and more Lane of Chandikhole-
Bhadrak section of National Highway No. 5 (New NH-16) in the State of
Odisha.

S.0.4367(E) published in Gazette of India dated 20" September, 2022
notifying user fee for the project of six laning of Chitradurga-Davanagere
including Chitradurga Bypass of National Highway No. 48 (Old NH-4) in the

State of Karnataka.

S.0.4400(E) published in Gazette of India dated 21t October, 2022 notifying
user fee for the project of 8 lane Access Controlled Greenfield of Delhi-
Vadodara Greenfield alignment (NH-148N) on EPC mode under Bharatmala

Pariyojana in the State of Haryana and Rajasthan.

S.0.4721 (E) published in Gazette of India dated 4 October, 2022 notifying
user fee for the project of four/six lane of Jamshedpur-Mahulia Section in the

State of Jharkhand.

S.0.4722 (E) published in Gazette of India dated 4t October, 2022 notifying
user fee for the project of four lane section of NH-151A in the State of

Gujarat.

S.0.4866 (E) published in Gazette of India dated 13th October, 2022 making
certain amendments to the Notification No. S.0.1388(E) dated 19.06.2012.

S.0.4867 (E) published in Gazette of India dated 13t October, 2022
notifying user fee for the project of four and more Lane of Panipat to Shamli

section of NH-709AD in the State of Haryana.

S.0.4875 (E) published in Gazette of India dated 14 October, 2022

notifying user fee for the project of four Lane of Ayodhya-Gorakhpur section
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Xiv

XV

XVi

xvii

Xviii

Xix

XX

XXi

about:blank

about:blank

of National Highway No. 28 in the State of Uttar Pradesh.

S.0.4876 (E) published in Gazette of India dated 14th October, 2022
notifying user fee for the project of four and more Lane of Bareilly-Sitapur

Section of NH-24 in the State of Uttar Pradesh.

S.0.4937 (E) published in Gazette of India dated 19" October, 2022
notifying user fee for the project of four Lane of Borkhedi-Wadner-Deodhari-
Kelapur of NH-44 (old NH-7) in the State of Maharashtra on Toiling,

Operation, Maintenance and Transfer (Invit).

S.0.4938 (E) published in Gazette of India dated 19" October, 2022
notifying user fee for the project of four lane of Shivpuri-Jhansi Section of
NH-27 in the State of Madhya Pradesh on Toiling, Operation, Maintenance

and Transfer (Invit).

S.0.4939 (E) published in Gazette of India dated 19" October, 2022
notifying user fee for the project of four lane of Agra Bypass Section of NH-3

in the State of Uttar Pradesh.

S.0.5068 (E) published in Gazette of India dated 28" October, 2022
notifying user fee for the project of four lane of Repalle to Eeppurpalem

Section of NH-214A [New NH-216] in the State of Andhra Pradesh.

S.0.5069 (E) published in Gazette of India dated 28" October, 2022
notifying user fee for the project of 2/4 Takoli to Kullu section and Kullu to

Manali Section of NH-21 [New NH-3] in the State of Himachal Pradesh.

S.0.5154 (E) published in Gazette of India dated 4" November, 2022
notifying user fee for the project of Nokha to Bikaner Section of National

Highway No. 89 [New NH-62] in the State of Rajasthan.

S.0.5155 (E) published in Gazette of India dated 4th November, 2022
notifying user fee for the project of Nagaur Bypass to Nokha Section of

National Highway No. 89 [New NH-62] in the State of Rajasthan.
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about:blank

xxii

xxiii

XXiv

XXV

XXVi

XXVii

XXViii

XXix

about:blank

S.0.5156 (E) published in Gazette of India dated 4t November, 2022
notifying user fee for the project of four lane of Fagne to Maharashtra-Gujarat
border Section of National Highway No. 53 [Old NH-6] in the State of

Maharashtra.

S.0.5245 (E) published in Gazette of India dated 11th November, 2022
notifying user fee for the project of 4/6 laning of Kundapur-Surathkal Section
and Mahaveer Circle to Talapady Section of National Highway No. 66 [Old
NH-17] in the State of Karnataka.

S.0.5289 (E) published in Gazette of India dated 14th November, 2022
notifying user fee for the project of four and more lane of Talcher to Duburi
Section of National Highway No. 23 [New NH-149] [New NH-53] in the State
of Odisha.

S.0.5290 (E) published in Gazette of India dated 14" November, 2022

making certain amendments to Notification No. S.0.5245(E), dated 1"
November, 2022.

S.0.5306 (E) published in Gazette of India dated 15t November, 2022
notifying user fee for the project of six laning of Davanagere-Haveri Section

of National Highway No. 48 [Old NH-4] in the State of Karnataka.

S.0.5307 (E) published in Gazette of India dated 15 November, 2022
notifying user fee for the project of four lane of Teleibani to Sambalpur

Section of National Highway No. 6 [New NH-53] in the State of Odisha.

S.0.5308 (E) published in Gazette of India dated 15th November, 2022
notifying user fee for the project of Hanumangarh, Suratgarh, Loonkarsar,
Bikaner, Jodhpur, Thob, Pachpadra, Balotra Sanchore near Santalpur in the
State of Gujarat and NH-754A in the States of Haryana, Rajasthan and

Gujarat.

S.0.5309 (E) published in Gazette of India dated 15 November, 2022
notifying user fee for the project of four lane of Biramitrapur-Bhramani
Bypass and Brahmani Bypass to Rajamunda Section of National Highway

No. 23 (new NH-143) in the State of Odisha.
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about:blank

P S.0.5311 (E) published in Gazette of India dated 151 November, 2022

Fagga oy ¥ <y w3t e ot ST sarrery & <row HAAY (5 e aTen): TR Heley, # FrferRad v @ geet IR v &

notifying user fee for the project of four and more lane of Ranastalam to
Hanumanthvaka Junction section of National Highway No. 16 (Old NH-5) in
the State of Andhra Pradesh.

[Placed in Library, See No. LT 7847/17/22]

1 HoT arferfam, 2013 6 9RT 394 FH IU-YRT 1(F) B fFfd FF=faRad w Hf va-ue ufy
(=it T SISt H=pwv) -

@) ()
(@
@ (@)
(@
m (@)
@
@ (@)
@

uTaR fire AR 31w $fear fofies, 7% fieett & af 2021-2022 & HRIGUN Hf TRHR GRT
FHIET |

graR e R 3w gfear fafice, a8 Reeht &1 a¥ 2021-2022 &1 aiffe Ufdde,
SIRATORITRIT iRy 2T 99 R s Tereramsterd ot feuafor |

[Placed in Library, See No. LT 7848/17/22]
wuEee farfies, farer & af 2021-2022 & HRIGRUT 6 ARDR GRT FHIET |

o forfiies, M & a¥ 2021-2022 &1 arffies ufcde, SRITRifad okg der 39 &)
FRET-AEerRaTIRIEgE $i feoafor |

[Placed in Library, See No. LT 7849/17/22]
CgE ferfics (qd § et Sefaga e Frm ffiics & am & @), [idrer & af
2021-2022 & HRIBRUT Y TRBR FRTFGHIET |

TArESl fAfcs (@ ¥ Tt SR fer A s & am & i), e @1 ay
2021-2022 3T aTfies I, SRaToRIfaT oRy a2im I W Fad-TaTeraried 6t fewafirr

[Placed in Library, See No. LT 7850/17/22]
i forfies, weErE & a¥ 2021-2022 P BRIDRUT &l ARBR GIRT GHIET |

TR ferfics, weieEe @1 a¥ 2021-2022 &7 a1f¥d Uferde, oiar-uxifég o qer 39
QR fad-HeeaTaelee $ feufor |

[Placed in Library, See No. LT 7851/17/22]

(¥) (TP) ISR AT & uRaes Frm, =18 fieefl & af 2021-2022 % HRIGRUN BT ERHR GRT FHIET |

@) ISR I & uRaE R, 93 Reett @1 a¥ 2021-2022 FT aTfie TR, RAIRITT oRg el

I R FFd-HeTer@riied $i fevafor |

[Placed in Library, See No. LT 7852/17/22]

(@) ((®) D! fAMCS, TRITS & a¥ 2021-2022 & BRIGRUT Hl TLHR GIRT GHIET |

about:blank
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()

(®) (TN)

()

() (TD)

(30 (D)

@n

(2) ()

@

(3) (%)

@

about:blank

o) foifics, oaias @1 a¥ 2021-2022 @r arffe wfded, oRaONIfé o der 89 R fFi=e-
HETRATNIere & fevaforr |

[Placed in Library, See No. LT 7853/17/22]
ef $¥e Seifded IaR BRI forfies, BRI & a¥ 2021-2022 & BRI Hl TRBR GIRT FHIET |

A7ef et gifded Ut SRe forfies, Rt &1 af 2021-2022 &1 aiffe uftdes, aamifia o
qUT I R FEd-Aereramiead Hf fexaforr |

[Placed in Library, See No. LT 7854/17/22]
Aeedt sfear fofics, Nhr & a¥ 2021-2022 & BRIGRUT T EXHR GRT FGHIET |

Araddt gfear fafacs, BRI &1 a¥ 2021-2022 FT T1ffe Ufcrde, SRIURIIT g qor 99 )
FPrEd-TeeramRee &t fevafor |

[Placed in Library, See No. LT 7855/17/22]
UTeR R TR SiaRe fifiies, 78 feoelt & aff 2021-2022 & HRIGRUT Hl GLhR gRT FHET |

gTaR Rieew iR duReE forfics, 3 St & a¥ 2021-2022 &1 a1f¥e ufdes, a@mRifae og
TAT IT W A FB-AETeETIRIerd $HT ferafor |

[Placed in Library, See No. LT 7856/17/22]
A eFfeT UTeR BiaRe forfics, 9% fReelt ik sqet arsit Sufal & af 2021-2022 & HRIGRT
B GRDR GRT GHIET |
AL eFfel UTeR PraRe fafics, 78 Reelt ok swdht srgwit dufa @1 af 2021-2022 F1 T
wiferIeT 3R SRS aTfifen fereieT, SRATaRITE oIk i S WR Fime-AeTeramRiern i feoufory |

[Placed in Library, See No. LT 7857/17/22]

A9 TR ST SREcge, BeiEETE & 9y 2021-2022 & aTfed Hfcrdes $t e ufer (faw= o sl
HEPRUT) TAT SRATINITaTT &R |

el TR T Recge, FRIRTTE & ad 2021-2022 P HRIBRU B THR FRT FHIET B 0@ Ul
(Rt T SIS o) |

[Placed in Library, See No. LT 7858/17/22]
Gy faeg e SR (Tt 5T T FY IGIaT & (o), T a¥ 2021-2022 & A1d
gferde Y U Tfer (Rt T 3fiisll FRapeur) T el o oy |
G el faframTes ST (aT Iy JoT Fer AU o forv), THU™ 9y 2021-2022 & HIRIBRT H
ARBIR GIRT THTET B Tap Ty (Rt oI RIS o) |

[Placed in Library, See No. LT 7859/17/22]
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(4) () Wgor aeR Red sReqe, Fk & af 2021-2022 & aifie ufiaed H v ufy (R qer ofieh

about:blank

HEHRUT) AT SIRATIRITETT e |

(@) e urer R gRecye, TR & 9 2021-2022 & HRIGRUT B TRHR FRT AT Ht v ufey (2=

AT ST HEPH) |

[Placed in Library, See No. LT 7860/17/22]
(5) (Tb) ol Sarar X, 7 foel! b a§ 2021-2022 & I ufcrde HT U ufey (B Four il dwm)

AT TR o |

@) St gerar R, ¢ el & a§ 2021-2022 & SRIGRU T TSR GRT FHtem Ht e wfer (et aom

IS FEHRT) |

[Placed in Library, See No. LT 7861/17/22]

(6)  farga affem, 2003 &t grT 179 & i FrfoRaad w1 & ww-te uftr (et qer s
HEPNT):-

(TP)

@n

()

(IR)

(ar)

Hea g Rfare s (siqkfflr aryor oot & fog erfaefadt aik am Aead
) fafRe, 2022 ST 14 SRR, 2022 $ R 9 9197 7 ARG . TaA-1/261/2021/
ot & s gy o |

T faga ffame smarT (feem fFuem & iR Tafta 9rwe) fafem, 2022 & 9
TIER, 2022 & R P 919 F SRRTT . TeT-1/260/2021/RASIR F Heb1RIcT 8T < |
I fae Rifame sma (et dar) Rffe, 2022 & 9 7R, 2022 & 9RT &
S H ST G, 37R.U.-14026(11)/3/2019-HISIARAT § U1 §Y o JAT Wb
SRETHS ST |

i frepe faftrmTe SRt (Al Soft Scated & forg el St T &g
fee o o) fafer, 2022 S 9 FER, 2022 & ARG B AT H ARRET .
HR.T.-14026(11)/1/2019-HE R H Fep1fIre Y o |

e fareger sfereor (R FET ofR e @meet & Fmior, e 3R weRamE & forg
RET JATIRIANY) (FeNer) faf e, 2022 S 16 =R, 2022 & AR & IS F SR
4. HIgU-EIe-17-17/5/2021-EEE1ET f¥dter & weprfird gu o |

[Placed in Library, See No. LT 7862/17/22]

(7)  Soort axeor R, 2001 Ft ORT 59 H SUURT (1) & i HefeRad w3 Ff tb-ge wfer (B
TAT ST HRHROT) -

(T®)

about:blank

FrotT ST &RI (AR o ordell TR Fawor 3iR I gee $t Afer) faftam, 2022 5
30 fydm=R, 2022 & URd & IGUA H IAOGET G ISL/0qUSTer
IREYD/70/2021-22 H HepTHAT &Y < |
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(S

(=)

G&H, 7 3R Tead I FATerd ¥ o w3t (47 Wi e Rig anf): quf geiey, J Frafalad o @ g W wEd g:-

about:blank

Fat qaar SR (R R dufar § Fat Gudter F & forg Ay ok sicwen)
(i) fafRr, 2022 S 31 3R, 2022 & 9Rd & IS0 J SFRRGEHT AT 18/1/
STgs/ /202 & FpTTrT 81 o |

Sl GReT (IR STHHIT P foIT ot @ud & AFeS 3R 7D, T6Y, T
A iR JIeT T TIRT 3R BT HF ugld, St gad FHIU-F ART BT IT
e $t ufsrar ik ot @ua & wHaer ufy ffed o det BT go) e
2022 ST 30 3FRAI, 2022 & ARG & I9H H SR FERAT ALPLFA. 669(37) F
TTTIT §Y Y |

[Placed in Library, See No. LT 7863/17/22]

(1) RS, Difea & a¥ 2021-2022 & a1 Hfde di ta ufer (Rt qorm el o) |

(2) P ES, Difea & I¥ 2021-2022 & AEE TETRM B T Wiy (Rl ToIT SRS HLXHROT) AT I W
aTae ufere |

(3) DA, Diftd B a¥ 2021-2022 P HRIGRU Y TRBR FRT T P an F fagwor (B qem aish

GEHI) |

[Placed in Library, See No. LT 7864/17/22]

USRI ailx spfiren vy wamerar 3 1oy Wait o 317 PR ASHTR Haerar 3 1o w3t (3ft e eft): wmafiy welea, # aoeft s,

2013 & GRT 394 B IY-HRT 1(F) & 3fciic] F=feTRac Tl B Tep-Ueb Hfet (femelt T 3EIofT HEhRUT) FHT Geet IR Il &:-

(1) (TP)
@
(2) (Tp)
@n
(3) (TP)
@
(4) (TP)
about:blank

3ifger S fafics, fEsre & a¥ 2021-2022 F HRIGUT HY TRBR GRT FHIET |

3frrer ST fafies, fesme @1 af 2021-2022 1 a1 Hfkides, RaTIRfERT o oo S
R RAS-AETer@TIR e Bf feafor |

[Placed in Library, See No. LT 7865/17/22]
fegeam agiforam diuRe s, T8 & a¥ 2021-2022 & HRIGR HI TSR GRI
et o AN faRor |
feger dgifora™ diuRe fafics, Jrig @1 a¥ 2021-2022 &1 aifie Ffcrer, eramaifae
R AT I W s -Heerariers 6 feoafor |

[Placed in Library, See No. LT 7866/17/22]

IR USIfera e fafics, 998 & a¥ 2021-2022 F FRIGRN H TSR GRT F#itam
& gRH faawor |

AR Ugifere daRe forfies, Jag @1 af 2021-2022 @7 arfie ufcrded, oramifad
oY TAT I R FIFD-HeTerRauxIerd & ferfomT |

[Placed in Library, See No. LT 7867/17/22]
3T oiiger PURYA IICE, Ha8 & 9§ 2021-2022 & HRIGRU HT TSR GRT THIET &
IR faavur |
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@

about:blank

sf$a affger piaRer fafics, a8 ar af 2021-2022 &1 a1fie ufide, eramifa o
AT IT W FRIFD-HeTerama e 6 feoafor |

[Placed in Library, See No. LT 7868/17/22]

THE MINISTER OF PETROLEUM AND NATURAL GAS AND MINISTER OF HOUSING AND

URBAN AFFAIRS (SHRI HARDEEP SINGH PURI): Sir, on behalf of my colleague, Shri Kaushal

Kishore, | beg to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions) under sub-section 1(b) of

Section 394 of the Companies Act, 2013:-

() (i)

(ii)

(b) (i)

(ii)

() (i)

(i)

(d) (i)
about:blank

Review by the Government of the working of the Madhya Pradesh Metro
Rail Corporation Limited, Bhopal, for the year 2021-2022.

Annual Report of the Madhya Pradesh Metro Rail Corporation Limited,
Bhopal, for the year 2021-2022, alongwith Audited Accounts and

comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 7869/17/22]
Review by the Government of the working of the Noida Metro Rail

Corporation Limited, Noida, for the year 2021-2022.

Annual Report of the Noida Metro Rail Corporation Limited, Noida, for the
year 2021-2022, alongwith Audited Accounts and comments of the

Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 7870/17/22]
Review by the Government of the working of the Housing and Urban
Development Corporation Limited, New Delhi, for the year 2021-2022.
Annual Report of the Housing and Urban Development Corporation
Limited, New Delhi, for the year 2021-2022, alongwith Audited Accounts

and comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 7871/17/22]
Review by the Government of the working of the Bangalore Metro Rail

Corporation Limited, Bengaluru, for the year 2021-2022.
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(ii) Annual Report of the Bangalore Metro Rail Corporation Limited,
Bengaluru, for the year 2021-2022, alongwith Audited Accounts and

comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 7872/17/22]

(e) (i) Review by the Government of the working of the Maharashtra Metro Rail
Corporation Limited, Nagpur, for the year 2021-2022.

(ii) Annual Report of the Maharashtra Metro Rail Corporation Limited, Nagpur,

for the year 2021-2022, alongwith Audited Accounts and comments of the

Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 7873/17/22]

(2) A copy of the Metro Railways General (Amendment) Rules, 2022 (Hindi and English

versions) published in Notification No. G.S.R.836(E) in Gazette of India dated 22"'d
November, 2022 under Section 102 of the Metro Railways (Operation and Maintenance)

Act, 2002,

[Placed in Library, See No. LT 7874/17/22]
(3) A copy of Notification No. S.0.4020(E) (Hindi and English versions) published in Gazette

of India dated 25" August, 2022 notifying alignment of Patna Metro Rail Project Corridor-|
and Corridor-ll under clause (a) of sub-section (1) of Section 32 of the Metro Railways
(Construction of Works) Act, 1978 issued under sub-section (3) of Section 1 of the said

Act.

[Placed in Library, See No. LT 7875 /17/22)

(4) A copy of the Memorandum of Understanding (Hindi and English versions) between the
Housing & Urban Development Corporation Limited and the Ministry of Housing & Urban

Affairs for the year 2022-2023.
[Placed in Library, See No. LT 7875A/17/22]

AT CID 1 wirerd & 1o w3 (39 ST qetf): Aoty sy, § Rreafeiad v awr veer w ad &-
(1) & HACT 3T $faT, Jag & 9 2021-2022 & aTfifes Hfcre i e ufer (fewet qorm 3t Feaw) |
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3/9/23, 2:52 PM about:blank
(2) & PAC 3T $fAT, HuE & a¥ 2021-2022 & TS RT3l HF T U (2wt oI Sl Heaon) T I W oraraRie Iiae |
(3) & AT IATh 31&AT, aI$ P a 2021-2022 P PRIDRUT Pl TBR GRT FHIET DT Tep Hifer (f&w<it oI SIS Feehvvn) |

[Placed in Library, See No. LT 7876/17/22]
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